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       Wednesday 26th March 2008/ Chaitra 6, 1930(Saka)

No. 96

2.07 P.M


Ch. Prem Singh, Hon’ble Speaker in Chair

	1.
	2.08 P.M
	Hon’ble Speaker welcomed the Principal Secretary, Uttar Pradesh Vidhan Sabha for his presence in the L.G. Gallery.



	2.
	2.09 P.M
	Dr. Jagdish Mukhi raised the matter regarding murder of Shri Rajbir Singh, ACP of Delhi Police and rquested to Hon’ble Speaker to direct Commissioner of Police to inquire and submit information regarding the incident.

	3.
	2.13 P.M
	Question Hour: Starred questions No. 101 to 103,105,107,109 to110 were asked and replied.  Replies to starred questions No.104, 106,108,111 to 120 and un-starred questions No.115 to 145 were placed on the table.

	4.
	3.03 P.M.
	 Special  Mention (Rule 280): Following Members  raised matters under 280:

1. Shri Ramesh Lamba

2. Shri Charan Singh Kandera

3. Shri Amrish Singh Gautam

4. Shri Karan Singh Tanwar

5. Dr. Jagdish Mukhi

     Members of Bhartiya Janta Party also raised issue of Dr. Jagdish Mukhi and  started shouted slogans against the script of text book  Culture in India:“Ancient” 

	5.
	3.25 P.M
	The Chair directed to Chief Minister to look into the matter.

Members of Opposition not satisfied with the ruling, continued shouting slogans causing disturbance to the proceeding of House.

The Chair named following members for disturbing the proceeding of House:-

1. Shri H.S.Balli

2. Shri Subhash Sachdeva

3. Shri Kulwant Rana

4. Shri Sushil Choudhery

Members of Opposition made walk out in protest.

	6.


	3.32 P.M
	Special Mention (Rule 280) Contd….

6. Shri Bheeshm Sharma

7. Shri Veer Singh Dhingan

8. Shri Ramesh Bidhuri

9. Shri Mohan Singh Bisht

10. Shri S.P.Ratawal


	7.
	3.45 P.M
	Papers to be laid on the Table:

 Dr. A. K. Walia, Minister of Power laid the copies of following documents:-

 (i)    Annual Report of Delhi Electricity Regulatory Commission for the year April 2003- March 2005 (English and Hindi Version).

 (ii)    6th Annual Report 2006-07 of Delhi Power Company   Limited (English And Hindi Version).   

 (iii)  Annual Accounts of Delhi Electricity Regulatory Commission for the    year 2006-07(English and Hindi Version).

             (iv)  Notification No. F.8(24)/DERC/2005-06/2834 dated 18.10.2007

             of DERC(English and Hindi Version).



	8.
	3.50 P.M
	Presentation of Report:

Shri Brahm Pal  presented the First Report of Committee on Welfare of  Scheduled Castes, Scheduled Tribes & Other Backward Classes



	9.
	3.52  P.M
	BU   BUDGET: 2008-2009

 Discussion on the Annual Budget 2008-2009 presented by the      Finance Minister on 24th March, 2008.

     The following Members participated in the discussion:

1. Dr. Narender Nath



	10.
	3.56 P.M
	Shri Sahab Singh Chauhan raised issue of quorum.

(Quorum bell rung.)

Quorum completed.

Dr. Narendra Nath continued his speech

	11. 


	4.01 P.M                                                                   


	House adjourned for tea-break.



	12.


	4.35 P.M


	House reassembled.

Hon’ble Speaker in Chair.

Hon’ble Speaker i

	13.


	4.40 P.M


	Discussion on Budget (2008-2009) contd…

Dr. Narendra Nath completed his speech.

4. Smt. Anjali Rai

5. Shri Sahab Singh Chauhan



	14.
	5.15 P.M
	Smt. Anjali Rai in Chair.

6. Shri Tarvinder Singh Marwah

7. Shri Vijay Lochav

8. Shri O.P.Babber

9. Shri Surinder Pal Singh 

10. Shri Brahm Pal

11. Shri Jai Bhagwan Aggarwal

	15.


	6.30 P.M
	House adjourned up to 2.00 P.M on 27th March, 2008.



	Delhi

26th March, 2008
	Siddharath Rao

                                                                Secretary                                                        


